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Ta

Appellant as per address in 1able below

Respondent as per address in table below

Final Order No, A/71433-71435/2017-SM[BR] dated 13/11/2017

Fam directed to transmit herewith a certified copy of order passed by the Tribunal under section 35-C(1) of the L
Central Excise and Salt Act, 1944. (/
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A%Sts. Registrar
Application Appeal Name and Address of Appellant
f 98872008 PAIJFARPUR COOLING TOWER
LTD.

PLOTNO, 9, SITE TV,
INDUSTRIAL AREA,
- SAHIBABAD, GHAZIABAD.
: BA9892008  PAHARPUR PLASTICS
PLOT NG, 10, SITE 1V,
INDUSTRIAL AREA,
SANIBABAD, GHAZIABAD.
’ L11950/2008  UNISPANNERS PVT. LTD.
PLOTNO. 9, SITE 1V,
INDUSTRIAL AREA,
SAHIBABAD, GHAZIABAD.,

Name and Address of Respondent

! -CLOE MEERUT
Excise Chowk, University Road,
Mangal Pandey Nagar, Meerut -
250005,

"-C.C.E. MEERUT I
Excise Chowk, University Road,
Mangal Pandey Nagar, Meerut -
250005,

¢ -C.C.E.MEERUT
Excise Chowk, University Road,
Mangal Pandey Nagar, Meeru -
25000s.

Other Appellants and Respondents as per Annexure
Copy To

7 Bar Association, CESTAT, Allahabad
& Director Publications, Custams, Excise. 1P, Estate, Deihi

9 Mis Cenlax Publications Pvt, L., 151213, Bhishm Pitamah Marg, Opp ICICI Bank of Defence Colony New
Delhi-3

10 Company Law Institute of India Pyt Lid., No.2 (old no.36), Vaithyaram Street, T. Nagar, Chennai-17



1T Taxmann Alled Service Pyr, Ltd., 59/32, New Rohtak Road, New Debii-1 10005

12 LAWCRUX Advisors vi. Lid., LAW FHouse, 1-8, Sector-10, Faridabacl 121003 (Haryana)
13 'I‘axIndia(}nlinc.c.ﬂm Pyt Ltd,, 2nd Floor, \"asﬁnl Arcade, Vasanl Kunj, New Delhi - | 10070
14 Mark Professional Services Put, Ltd., 108, Everest Block, Aditya Enclave, Hyderabad — 38
15 The ICFAL society, 52, Nagarjuna Hill,Punjagutia Hyderabad.-500082

16 M/S Knowledge Processing Pyt ltd,(taxmanagcmentindia.com),}?F—]9,ist Flopr,Cross River Mall,CRBD
Ground,Near Karkardooma Court,Delhi-110032 /
17 C.DR 18 Office Copy 19 Second Folder Copy 26 Guird File e ?
v )
S <7-Asstt, Registrar



IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH : ALLAHABAD

Ex.Apnpeal Nos.1988-1990/08

Arising out of O/A Nos.111-113-CE/GZB/2008 dated 29.05.2008 passed by
Commr. (Appeais) of Central Excise, Customs & Service Tax, Meerut I

M/s Paharpur Cooling Tower Ltd.
M/s Paharpur Plastics
M/s Unispanners Pvt. Lid.
WAPPELLANT(S)
VERSUS

Commr. of Central Excise, Meerut |
RESPONDENT (S)

APPEARANCE

None for the Appellant (s)
Md. Altaf, Asstt, Commissioner (A.R.} for the Revenue

CORAM:

MRS. ARCHANA WADHWA, HON'BLE JUDICIAL MEMBER

DATE OF HEARING/DATE QF DECGISION : 13. 11, 2017

ool ORDER NO.TLIMBS 03 e on 32

Per Mrs.Archana Wadhwa

On matter being called, neither anybody appeared nor is thete gy
adjournment request in spite of notice of hearing having been given to them
weil in advance. -
2. I aiso find that the matter has been repeatedly coming up on Board
and the appellants were un-represented on all the dates. It seerms that the
appeilants are not interested in pursuing the aépeais. Accordingly, the same

are dismissed for non-prosecution.

Dictated and pronounced in the open Court

S5d/-
(Archana Wadhawa)
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